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ANNEXURE-R-2 

 

 

 

Sr.No Name of the screening plant.  Present status  Remarks  

1 M/s Mahadev Screening Plant, 
Village Manaktabra, District 
Panchkula. 

In compliance of closure 
order dated 25.01.2024, 
closed by the Board on 
25.01.2024 

The Regional Office, Panchkula  
vide letter dated 12.02.2024 
recommended for imposition of 
Environmental Compensation 
amounting to Rs. 4,12,500/- 
against the unit  

2 M/s Maa Sharda Screening 
Plant,Vill. Manaktabra, Trilokpur 
Road, Panchkula  

In compliance of closure 
order dated 24.01.2024, 
closed by the Board on 
25.01.2024 

The Regional Office, Panchkula  
vide letter dated 12.02.2024 
recommended for imposition of 
Environmental Compensation 
amounting to Rs. 4,12,500/- 
against the unit 

3 M/s Diwan Screening Plant, Vill. 
Manaktabra, Raipur Rani, 
Panchkula  

In compliance of closure 
order dated 24.01.2024, 
closed by the Board on 
25.01.2024 

The Regional Office, Panchkula  
vide letter dated 12.02.2024 
recommended for imposition of 
Environmental Compensation 
amounting to Rs. 4,12,500/- 
against the unit 

4 M/s Maha Luxmi Screening Plant, 
Vill. ManakTabra, Raipur Rani, 
Trilokpur Road, Distt. Panchkula 

In compliance of closure 
order dated 24.01.2024, 
closed by the Board on 
25.01.2024 

The Regional Office, Panchkula  
vide letter dated 12.02.2024 
recommended for imposition of 
Environmental Compensation 
amounting to Rs. 4,12,500/- 
against the unit 

5 M/s Shree Shayam Ji Screening 
Plant, Vill. Manaktabra, Tehsil and 
Distt. Panchkula  

In compliance of closure 
order dated 24.01.2024, 
closed by the Board on 
25.01.2024.  

The Regional Office, Panchkula  
vide letter dated 12.02.2024 
recommended for imposition of 
Environmental Compensation 
amounting to Rs. 4,12,500/- 
against the unit 

6 M/s Shri Ram Screening Plant, 
Vill. Manaktabra, Trilokpur Road, 
Panchkula. 

In compliance of closure 
order dated 22.08.2022, 
closed by the Board on 
29.08.2022 

Environmental Compensation 
imposed vide order dated 
13.02.2023 amounting to Rs. 
3,31,250/- against the unit.  
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ANNEXURE-R-3 

Sr.No Name  & Address of the screening plant.  Crow fly 
distance from 
the 
Gurudwara 
Manak Tabra  
as per Naib 
Tehsildar 
report dated 
05.01.2024 

Status of 
CTO 

Date of last 
inspection 

Remarks 

  1 M/s Raja Screening Plant, Vill. Manak Tabra, Raipur 
Rani, Distt. Panchkula. 

280 Karam  Obtained upto 
31.03.2026 

14.12.2023 Unit had installed Barricade 
and maintained the green belt   

2 M/s Kirti Screening Plant, Trilokpur Road, Manak 
Tabra, Raipur Rani, Panchkula 

250 Karam  Obtained upto 
31.03.2032 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

3 M/s New Dashmesh Screening Plant, Vill. 
Manaktabra, Raipur Rani, Panchkula 

630 Karam  Obtained upto 
31.03.2027 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

4 M/s Shree Markanda Gravels, Manak Tabra, 
Panchkula. 

590 Karam Obtained upto 
31.03.2024 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

5 M/s Durga Screening Plant, VPO Raipur Rani, Distt. 
Panchkula. 

800 Karam  Obtained upto 
31.03.2027 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

6 M/s Shree Ram Screening Plant, VPO Raipur Rani, 
Distt. Panchkula. 

800 Karam  Obtained upto 
31.03.2028 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

7 M/s Punia Screening Plant, Village Raipur Rani, 
District Panchkula. 

800 Karam  Obtained upto 
31.03.2028 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

8 M/s Shri Krishna Screening Plant, VPO Raipur Rani,  
Distt. Panchkula. 

270 Karam Obtained upto 
31.03.2024 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   
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9 M/s Ganga Screening Plant, Village Raipur Rani, 
Distt. Panchkula. 

800 Karam  Obtained upto 
31.03.2027 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

10 M/s Chandigarh Screening Plant, Vill. & Tehsil Raipur 
Rani, Distt. Panchkula. 

800 Karam  Obtained upto 
31.03.2028 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

11 M/s Shiv Shakti Washing Plant, Vill. Raipur Rani, 
Distt. Panchkula. 

280 Karam  Obtained 
upto31.03.2027 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

12 M/s Vaishnavi Screening Plant, Vill. Raipur Rani, Distt. 
Panchkula. 

280 Karam  Obtained upto 
31.03.2024 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

13 M/s Bajrang Screening Plant, Vill. Raipur Rani, Distt. 
Panchkula 

290 Karam Obtained upto 
31.03.2025 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

14 M/s Krishna Screening Plant, Vill. Raipur Rani, 
Panchkula. 

350 Karam Obtained upto 
31.03.2027 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

15 M/s Suraj Screening Plant, Vill. Raipur Rani, 
Panchkula. 

350 Karam  Obtained upto 
31.03.2026 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

16 M/s Mata Bala Sundri Screening Plant, Vill. Raipur 
Rani, Panchkula. 

300 Karam  Obtained 
upto31.03.2025 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

17 M/s Saraswati Screening Plant, Vill. Raipur Rani, 
Panchkula. 

350 Karam  Obtained upto 
31.03.2026 

13.12.2023 Unit had installed Barricade 

and maintained the green belt   

18 M/s Samlashan Screening Plant, Trilokpur Road, 
Raipur Rani, Distt. Panchkula. 

250 Karam  Obtained upto 
31.03.2027 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

19 M/s Amar Screening Plant, Raipur Rani, Trilokpur 
Road, Panchkula. 

250 Karam  Obtained upto 
31.03.2030 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

20 M/s Aggarwal Screening Plant, Vill. Raipur Rani, 
District Panchkula. 

700 Karam Obtained upto 
31.03.2027 

13.12.2023 Unit had installed Barricade 
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 and maintained the green belt   

21 M/s M.S Screening Plant, Raipur Rani, Panchkula 250 Karam  Obtained upto 
31.03.2025 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

22 M/s Kanav Gravels, Vill. Manak Tabra, Tehsil Raipur 
Rani, Distt. Panchkula. 

590 Karam Obtained upto 
31.03.2028 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

23 M/s B.N. Screening Plant, Raipur Rani, Panchkula 800 Karam  Obtained upto 
31.03.2025 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

24 M/s Shree Ganesh Screening Plant, Trilokpur Road, 
Raipur Rani, Distt. Panchkula. 

300 Karam  Obtained upto 
31.03.2026 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

25 M/s Shree Balaji Screening Plant, Trilokpur Road, 
Raipur Rani, Distt. Panchkula. 

260 Karam Obtained upto 
31.03.2024 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

26 M/s Maa Durga Screening Plant, Trilokpur Road, Vill. 
Raipur Rani, Distt. Panchkula. 

414 Karam Obtained upto 
31.03.2025 

14.12.2023 Unit had installed Barricade 

and maintained the green belt   

27 M/s National Screening Plant, Trilokpur Road, Vill. 
Manak Tabra, Distt. Panchkula. 

250  Karam Closed by 
Board and 
Dismantled 

14.12.2023 Closed by Board and 

Dismantled 

28 M/s SV Screening Plant, Vill. Manaktabra, Distt. 
Panchkula. 

180 Karam    Closed by 
Board and 
Dismantled 

14.12.2023 Closed by Board and 

Dismantled 

29 M/s Dashmesh Screening Plant, Vill. Raipur Rani, 
Distt. Panchkula. 

800 Karam   Closed by its 
own 

14.12.2023 Closed by its own 
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